BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN
ZONAL BENCH AT CHENNAI

APPEAL NO. 35 of 2025
IN THE MATTER OF

1. G. MOHANAPRIYA,
D/o. Gopinath,
Aged about 29 years,
N-4, Bajanai Koil Street,
Gurupatham Nagar,
Varadharajapuram,
Kancheepuram, Tamil Nadu- 600044

2. A.R. RATHNAKUMAR
S/o. Rathnasabapathy
Aged about 66 years,
N-9, Moogambigai Nagar,
Varadharajapuram,
Kancheepuram, Tamil Nadu- 600044

3. RAYYAPAN VEERARAGHAVAN
S/o. Veeraraghavan,
N-3/30, Christhu Raja Kovil Street,
Erumaiyur, Tirumudivakkam,
Sriperumbudur, Kancheepuram,
Tamil Nadu — 600044

4. JOSE PUNNOOSE
S/o. M.C. Punnoose,
N-82, Navodaya, Varadharajapuram,
Kancheepuram, Tamil Nadu — 600044.

...Appellants
\ersus
1. TAMIL NADU STATE ENVIRONMENT IMPACT ASSESSMENT
AUTHORITY (SEIAA),
Through the Chairman
Ground Floor, Panagal Maligai, No.1 Jeenis Road,
Saidapet,
Chennai-600015
Tamil Nadu

2. Union of India
Through the Secretary,
Ministry of Environment, Forest and Climate Change,
Indira Paryavaran Bhavan, Ali Ganj,



Jorbagh Road, New Delhi — 110003.

3. Alliance Infrastructure Projects Pvt Ltd
Through the Managing Director,
Plot No. ‘A, No. 36/1, Gandhi Mandapam Rd,
Chitra Nagar, Kotturpuram,
Chennai- 600085

4. Urban Rise (OPIUS 96)
Through the Managing Partner,
Plot No. A, No. 36/1, Gandhi Mandapam Rd,
Kotturpuram, Chennai — 600085

5. Kishkinta Land Developers Pvt Ltd
Through the Director,
Manek Mahal,
6th Floor, 90 Veer Nariman Road,
5 Mumbai, Maharashtra- 400020.
...RESPONDENTS

INDEX TO ANNEXURES FILED ON BEHALF OF RESPONDENTS 3-5

S. No. DATE PARTICULARS ANNEXURE PG. NO.
NO.
1. |02.06.2025 | Board resolution passed by | Annexure R1 01
39 Respondent
2. |13.08.2024 | Deed of Power of Attorney | Annexure R2 02-20

executed by UCPL in favour
of Alliance (with translation

of patta)

3. |- Details from Ministry of | Annexure R3 21-23
Corporate affairs of M/s
Navodaya Mass
Entertainment Ltd.

4. |19.02.2006 | Memorandum of | Annexure R4 24-34
Understanding and
Agreement between

Navodaya, KRPL and Mrs.
Anita Kumaran

5. |15.03.2007 | Memorandum of | Annexure R5 35-44
Understanding and
Agreement between




Navodaya, KNPL and Mrs.
Anita Kumaran

6. |28.05.2008 | Sale deeds executed by | Annexures R6-8 45-82
Navodaya to KDL

7. 102.03.2007 | Deed of Power of Attorney | Annexure R9 83-96
executed by Navodaya in
favour of K. Kumaran

8. [11.11.2011 | Sale deed Doc. No.| AnnexureR10 97-128
7073/2011 executed by
Navodaya in favour of KDL

9. |11.11.2011 | Sale deed Doc. No.| AnnexureR11 129-154
7074/2011 executed by
Anita Kumaran in favour of
KDL

10. | -- Photos and videos of| Annexure R12 155-161
contumacious conduct of the
Appellants

11. 1 02.11.2024 | Ex- MLA letter with | Annexure R13 162-164
translation

12. | May 2025 | Legal notice issued by 4" | Annexure R14 165-178
Appellant

13. | 13.06.2025 | Reply notice Annexure R15 179-200

14.| 27.10.2025 | Legal notice issued by | Annexure R16 201-203
Appellants

15. | 06.11.2025 | Cease and Desist notice with |  Annexure R17 204-211
proof of receipt

16. | --- Photograph of pipe laid and | Annexure R18 212-219
communications

17.101.12.2025 | Summons from Hon’ble | Annexure R19 220
Principal  District  and
Sessions Court,
Kancheepuram

18. | 29.12.2025 | Legal notice issued by | Annexure R20 221-231
Appellants

19. | 23.01.2026 | Cease and desist notice | Annexure R21 232-245
issued by Kishkinta (5™
Respondent) and Nspire
Developers with proof of
receipt

20. | 22.07.2022 | Copy right certificate Annexure R22 246




21. | 03.09.2025 | Planning permission |  Annexure R23 247-250
application -
acknowledgment

22. 1 03.09.2025 | Inspection intimation letter | Annexure R24 251-252
issued by CMDA
23. 1 07.12.2023 | Approval granted by Chief | Annexure R25 253-260
Engineer, WRD
24. | -- Images of culverts Annexure R26 261-266
The above documents are true copies of the originals.

Dated at Chennai on this the 18" day of March, 2026.

COUNSEL FOR RESPONDENTS 3-5
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Tamil Nadu Government

Revenue Department

Land Ownership Details: E. No. 10(1) Section
Division: Kundrathur
Patta No. 21907

District: Kancheepuram

Revenue Village: Varadharajapuram

Owner’s name

1. M/s Urbanrise Constructions Private Limited

S. | Subdivis | Punchai Nanchai Others Particulars
No ion
Area | Tax | Area | Tax Area | Tax
Hect | Rs. Hecta | Rs. Hecta | Rs.
are re re
340 |1 -- -- 0.64. | 3.56 | -- -- 2024/0103/03/331520
00 ---- 06.06.2024
340 |2 -- -- 0.51. 284 | -- -- 2024/0103/03/331520
00 ---- 06.06.2024
469 |4 -- -- 0.17. {0.94 | -- -- 2024/0103/03/331520
00 ---- 06.06.2024
469 |5 -- -- 055031 |-- -- 2024/0103/03/331520
0 ---- 06.06.2024
472 | 1D1B -- -- 0.26. |1.50 | -- -- 2024/0103/03/331520
30 — 2159/1422  ----
06.06.2024
472 | 1E -- -- 0.22. (143 | -- -- 2024/0103/03/331520
50 ---- 06.06.2024
472 | 1F -- -- 0.25. ({153 | -- -- 2024/0103/03/331520
00 ---- 06.06.2024
473 |1 -- -- 0.61. | 3.42 | -- -- 2024/0103/03/331520
50 ---- 06.06.2024
474 | 1A -- -- 041. (232 |-- -- 2024/0103/03/331520
50 ---- 06.06.2024
474 | 1B -- -- 0.43. 241 | -- -- 2024/0103/03/331520
50 ---- 06.06.2024
475 | 1A -- -- 1.35.| 755 |-- -- 2024/0103/03/331520
88 -
2022/03/14/002410SD
---- 06.06.2024
476 |2 -- -- 041. 237 | -- -- 2024/0103/03/331520
50 ---- 06.06.2024
479 |1B2 -- -- 0.20. [ 1.11 | -- -- 2024/0103/03/331520
00 ---- 06.06.2024
479 | 2B2 -- -- 0.18. {1.03 | -- -- 2024/0103/03/331520
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50 ---- 06.06.2024
480 |1 - |- 1040. 2238 |-- -- 2024/0103/03/331520
00 ---- 06.06.2024
480 | 3A - |- 1080050 |-- -- 2024/0103/03/331520
0 -
2022/03/14/002410SD
---- 06.06.2024
480 | 3B - |- 1080050 |-- -- 2024/0103/03/331520
0 -
2022/03/14/002410SD
---- 06.06.2024
480 | 4Al - |- 1087050 |-- -- 2024/0103/03/331520
5 -
2022/03/14/002410SD
---- 06.06.2024
480 | 4A2 - |- 108.7]050 |-- -- 2024/0103/03/331520
5 -
2022/03/14/002410SD
---- 06.06.2024
481 |1 - |-- 1019.]1.04 |-- -- 2024/0103/03/331520
00 ---- 06.06.2024
481 |2 - |- 1037. (207 |-- -- 2024/0103/03/331520
00 ---- 06.06.2024
482 | 2A - |- 1029. 164 |-- -- 2024/0103/03/331520
50 ---- 06.06.2024
482 | 2BIB - |- 0.11./0.60 |-- -- 2024/0103/03/331520
00 ---- 06.06.2024
482 | 3Al - |-- 10.14.]0.80 |-- -- 2024/0103/03/331520
25 -
2022/03/14/002410SD
---- 06.06.2024
482 | 3A2 - |- 10.14./0.80 |-- -- 2024/0103/03/331520
25 -
2022/03/14/002410SD
---- 06.06.2024
482 | 3B - |- 10.16.[0.90 |-- -- 2024/0103/03/331520
00 ---- 06.06.2024
483 | 1A - |- 051 (284 |-- -- 2024/0103/03/331520
00 ---- 06.06.2024
483 | 1B - |- 1042 (236 |-- -- 2024/0103/03/331520
50 ---- 06.06.2024
8.81. | 49.6
68 0
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Note:

1)

2)
3)

The above information/certificate copy details are received from the e-
register. Please confirm the same by entering the reference number
03.14.082/021907/50219 in the website https://eservices.tn.gov.in

These information were printed on 12.08.2024 at 03:56:00 PM

Kindly verify the same in the website by scanning with 2D barcode

reader from mobile phone camera via 3G/GPRS.
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3/11/26, 7:56 PM

Ministrz)xf:orporate Affairs - MCA Services

ANNEXURE R3

Ministry Of Corporate Affairs

Company Information

Date : 11-03-2026 7:56:56 pm

CIN

Company Name
ROC Name
Registration Number
Date of Incorporation

Email Id

Registered Address

maintained
Listed in Stock Exchange(s) (Y/N)
Category of Company

Subcategory of the Company

Address at which the books of account are to be

U92490TN1989PLC017491

NAVODAYA MASS ENTERTAINMENTS LIMITED

ROC Chennai

017491

05/06/1989

finance[at]kishkinta[dot]in

NAVODAYA LANDS, DOOR NO.82,WORD NO.2 VARADHARAJAPURAM,
DHARKER ROAD, TAMBARAM, , MADRAS, Tamil Nadu, India, 600045

No

Company limited by shares

Non-government company

ROC (name and office)

ROC Chennai

Class of Company Public

ACTIVE compliance ACTIVE Compliant
Authorised Capital (Rs) 13,00,00,000

Paid up Capital (Rs) 11,79,29,000

Date of last AGM 29/11/2025

Date of Balance Sheet 31/03/2025
Company Status Active

Small Company No

Jurisdiction

RD (name and Region) RD Chennai, Southern Region Directorate
Index of Charges
‘Whether
charge Asset
Sr. SRN Charge Charge Holder D?te Of. D.ate o.f Amount Address registered  Holder
No Id Name Modification  Satisfaction
by other Name
entity
3, BAKTHAVACHALAM
BANK OF STREET,
1 C79502290 10503388 BARODA - 16/02/2016 91,00,000 TAMBARAM.CHENNAL No -
Tamil Nadu, India, 600045
No.3, Bakthavachalam
2 C09630427 10413591  Bank of Baroda - 18/06/2014  48,50,000 Sweet, No -
Tambaram,Chennai, Tamil
Nadu, India, 600045
No.3, Bakthavachalam
3 C09631235 10356836 Bank of Baroda - 18/06/2014 30,00,000 Street, Tambaram,chennai, No -

Tamil Nadu, India, 600045




3/11/26, 7:56 PM

Ministrﬂorporate Affairs - MCA Services

‘Whether
charge Asset
Sr. Charge Charge Holder Date of Date of Date of .
No SRN Id Name Creation Modification  Satisfaction Amount Address registered  Holder
by other Name
entity
Tambaram Branch,No.3,
4 B71349575 10218704  Bank of Baroda  31/03/2010 - 01/03/2013  67,30,000 Bakthavachalam Street, No -
Tambaram,Chennai, Tamil
Nadu, India, 600045
THE FEDERAL ALWAYE,ALWAYE,
5 Y 10425583 90302656 BANK LTD. 10/01/1996 - 28/03/2006 19,38,000 Kerala, India, 683101 No -
THE FEDERAL ALWAYE,ALWAYE,
6 Y 10425556 90302629 BANK LTD. 23/05/1995 - 28/03/2006 50,00,000 Kerala, India, 683101 No -
TOURISM CORE V, SCOPE
FINANCE COMPLEX,7, LODO
7 A59337279 80011608 CORPN OF 21/09/1994 - 27/03/2009 48,00,000 ROAD.NEW DELHI, No -
INDIA Delhi, India, 110003
THE BANK OF BARODA
INDUSTRAIL BUILDING,16 ;
8 A26126995 90300428 FINANCIAL 21/09/1994 28/09/1994 15/11/2007 32,00,000 SANSAD MARG,NEW No -
CORPORATION DELHI, Delhi, India,
OF INDIA LTD. 110001
TOURISM CORE V, SCOPE
FINANCE COMPLEX, 7, LODI
9 A59337618 80011612 CORPN OF 07/03/1994 - 27/03/2009 81,00,000 ROAD.DELHI, Delhi, No -
INDIA India, 110003
THE
INDUSTRIAL BUILDING.16, SANSAD
10 A26126722 80011616 FINANCE 19/08/1993 - 15/11/2007 54,00,000 o No -
MARG,NEW DELHI,
CORPN OF Delhi, India, 110001
INDIA el India,
62 ; MOUNT
11 Y 10423243 90300316 THE FEDERAL 19/08/1993 19/08/1993 28/03/2006 1,15,00,000 ROAD,MADRAS, Tamil No -
BANK LTD. .
Nadu, India, 600002
POST BAG NO.
12 Y10423152 90300225  THEFEDERAL 416199 - 28/03/2006  90,00,000  103,ALWAYE, Kerala, No -
BANK LTD. .
India, 683101
POST BAG NO.
13 AA6667498 90300151 THE FEDERAL 14/02/1992 - 04/01/2024 30,00,000 103,ALWAYE, Tamil No -
BANK LTD. .
Nadu, India, 683101
POST BAG NO.
14 AA6667594 90300145 THE FEDERAL 13/01/1992 - 04/01/2024 15,00,000 103,ALWAYE, Tamil No -
BANK LTD. .
Nadu, India, 683101
INDUSTRIAL BANK OF BARODA
FINANCE BUILDING,16, SANSAD
15 A26126870 80011615 COPN OF 12/02/1991 - 15/11/2007 2,00,00,000 MARG,NEW DELHL No -
INDIA Delhi, India, 110001
TOURISM CORE V SCOPE
FINANCE COMPLEX,7 ; LODHI
16 A59337824 90300056 CORPORATION 12/02/1991 19/08/1993 27/03/2009 3,00,00,000 ROAD.NEW DELHI, No -
OF INDIA LTD. Delhi, India, 110003
Director/Signatory Details
Sr. . . Date of Cessation .
No DIN/PAN Name Designation Category Appointment Date Signatory
1 00080340 JOSE PUNNOOSE Managing Director Promoter 05/06/1989 - Yes
2 00131558 SENTHIL KUMAR Nominee Director Independent 15/12/2007 - Yes
PRINCE JOSEPH .
3 08487624 JOSEVILLA Director Independent 10/07/2019 - Yes
4 #4451 538D LALITA BOHRA Company - 02/01/2020 - Yes
Secretary
5 *¥**%%3615E APPAVU DILLIBABU CFO - 16/06/2022 - Yes
APPU JOSE Whole-time
6 07020559 MALIAMPURACKAL director Promoter 07/03/2025 - Yes
7 07626415 JOJAN LOUIS MALAYIL Director Independent 07/03/2025 - Yes
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&
WHEREAS the Vendor had been in quiet and useful possession and

enjoyment of the said property without any let or hindrance since the date

of acquisition AND

WHEREAS the Vendor, as per the Resolution of the Board of
Directors of the Vendor Company dated 7.9.2006, offered sale of the said

Property to augment resources in better investments AND

WHEREAS the Purchaser herein had been on the look out for
purchase of real properties in the course of its business and the Purchaser
having approached the Vendor for purchase of the said Property free of all

encumbrances AND

WHEREAS the Vendor having offered to sell the said Property to the
Purchaser herein free of all encumbrances for a consideration of
Rs.,17,50,000/= [Rupees Seventeen lakhs fifty thousand only] which offer of
the Vendor, the Purchaser having accepted and the Purchaser having paid
the agreed sale consideration of Rs. 17,50,000/= [Rupees Seventeen lakhs
fifty thousand only] which payment the Vendor doth hereby admit and

acknowledge and acquit the Purchaser from further payment thereof AND

WHEREAS the agreed sale consideration having thus been paid by
the Purchaser unto the Vendor, the Purchaser having requested the Vendor
to execute and get registered a deed of absolute sale of the said Property

in favour of the Purchaser, this Indenture is being executed:

For KGS DEVELOPERS LIMITED ror itk
L L

Diroctor

AV s o CRTERT N CRTYE TT
‘&t‘\ ]Iu-;d LAt LEE VA bt & !|J.

_‘_‘\_

Chairman
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ANNEXURE R7
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ANNEXURE R9
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Translated copy
ALL INDIA ANNA DRAVIDA MUNETRA KAZHAGAM
Kancheepuram District — Kundrathur Union — Varadharajapuram Panchayat
Varadharajapuram V. Kothandaraman B.A.,
Joint Secretary, Youth Wing, Kancheepuram District
Vice Chairman, Panchayat Council
Ph. : 9445 214 214

02.11.2024

To

Senior Administration Officer,
Urbanrise OPUS 96
Varadharajapuram

Subject: Petition regarding construction of rainwater drainage
Hello,

We, the poor people belonging to the Adi Dravidar and other communities have
been residing in

a) Varadharajapuram Ward 1 Colony and Village
b) Rayappa Nagar

c) Selva Nagar

d) Sundar Nagar

e) Eswari Nagar

comprised in the Varadharajapuram village, Kundrathur Union for a very long time
as our native place. Our village is an area that is often affected during the rainy
season. The wall that you are currently building does not allow the rain water to
go out. Due to the same, our area is likely to be severely damaged if a flood
occurs. Our people do not have the financial resources to deal with such severe
damage. In order to ensure that people from our area are not affected, please
construct a canal in the newly constructed housing units so that the rainwater can
drain from our village. When the “Kishkintha Theme Park” was already in
existence, there were about 5 places where we had a canal and a drainage canal
to drain rainwater in our village. But you have completely covered the canal and
levelled the banks, dumped soil and raised the mound too high. Therefore, we
request you, on behalf of our village people, to consider this petition and construct
appropriate canals without harming the people of our Varadharajapuram

Panchayat.

Sd/-
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Q_‘Sanﬁdaraédutra[ingam, Plot no.25, King Street,

V.G.N. Trinity Garden
(V"(Pmm&umar West Tambaram,
Advocates Chennai - 600 045,
High Court:: Madras Mobile: 9382788994,

Email:lawlingam2020@gmail.com

including the disputed land in survey number in Survey Nos. 415 and
415/1A1 to 415/1A6, and 1B along with Survey Nos. 414/1 and 414/1B, in
Varadharajapuram Village, Kundrathur Taluk, Kancheepuram District.

11.My client states that they are informed that the disputed land is now being
included in a proposed layout, and that approval is being sought from
CMDA and TNRERA.

12.My client states that such actions are wholly unauthovized, illegal, and
fraudulent, and will result in a multiplicity of litigation, especially if any
sale or alienation takes place.

For the reasons stated above I on behalf of my client request M/s. Vees
Properties Ltd., its represcntatives, and assignees to immediately cease and
desist from any form of development, alienation, construction, planning, or
sale activities rclating to the disputed property in Survey Nos. 415 and
415/1A1t0o415/1A6,and 415/1B glong with Survey Nos. 414/1 and 414/1B, in
Varadharajapuram Village, Kundrathur Taluk, Kancheepuram District,
until the Patta correction of revenue documents with respect of the land is
lawfully completed, and further request not to block the access of my Client to
the above said Property and I further request M/s. Kundrathur Panchayat
Union to refrain from acting upon the Gift Deed dated 04.03.2024, as the
donor does not have valid title over the land included therein, and also requests
the Revenue Divisional Officer (RDO), Sriperumbudur, to rectify the Patta
and reinstate ownership of the land in his name within 7 days of receipt of this
notice, that failure toe comply with the above request or any una ized acti

will compel them to initiate appropriate civil and eriminal
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3/11/26, 7:26 PM Gmail - Fwd: FW: kishkir? olvrg lay a hum pipe his land in the entrance of our site

Rukmani Venugopalan <rukmanivenuadv@gmail.com>

Fwd: FW: kishkinta owner lay a hum pipe his land in the entrance of our site
1 message

Manivannan K <manivannan.k@urbanrise.in> Wed, Mar 11, 2026 at 7:19 PM

To: rukmanivenuadv@gmail.com

============ Forwarded Message ============

From : mohamedali.k@urbanrise.in

To : manivannan.k@urbanrise.in

Date : Sat, 01 Nov 2025 14:17:19 +0530

Subject : FW: kishkinta owner lay a hum pipe his land in the entrance of our site
============ Forwarded Message ============

Dear sir

FYI

From: Mohamed Ali K [mailto:mohamedali.k@urbanrise.in]

Sent: Monday, October 27, 2025 3:37 PM

To: 'Sukanand P C Liaison'

Cc: 'Ravindranath Singh'; '‘Balakumaran S S P S'; 'Shanmugasundaram D'; 'Satheesh Kumar K Admin’;
gunasekaran@urbanrise.in; senthil@urbanrise.in; 'Sadhik Batcha A'; arumugam@urbanrise.in; dhinesh.p@urbanrise.in
Subject: RE: kishkinta owner lay a hum pipe his land in the entrance of our site

Dear Sir

In OPUS 96 kishkindha Tambaram site on yesterday dtd 26" Oct 2025 evening at 17.00 hrs. The
Collector,DRO,Tahsildar,RI,VAO are came to our site and inspect all 5 culverts and rain water drain in east and west side.

After that they went and met Kishkinta owner and discussed more than 20 minutes regarding our west side culvert opening
purpose.

https://mail.google.com/mail/u/0/?ik=b65c6c049c&view=pt&search=all&permthid=thread-f: 18593737 13531536056 &simpl=msg-f:18593737135315...

117



3/11/26, 7:26 PM Gmail - Fwd: FW: kishkiZo]v r lay a hum pipe his land in the entrance of our site

But he claimed that in Opus 96 site he was shared that théfe was 15 storm water drain out of that we opened only 5 and he
asked the GOVT officials to explanation.

| came to know he was shared that the old village TOPO plan its actually in olden days during agriculture purpose water
supply for cultivation was identified and lay in the cultivation land owners.

Today RI,VAO meeting is going they are waiting for kishkinta owners presence but still he is not present.
The VAO told me that he will share the discussion feedback today night.
Regards

K Mohamed Ali

From: Mohamed Ali K [mailto:mohamedali.k@urbanrise.in]

Sent: Saturday, October 25, 2025 4:29 PM

To: 'Sukanand P C Liaison'

Cc: 'Balakumaran S S P S'; 'Shanmugasundaram D'; 'Satheesh Kumar K Admin’;
gunasekaran@urbanrise.in; senthil@urbanrise.in; 'Sadhik Batcha A';
arumugam@urbanrise.in

Subject: FW: kishkinta owner lay a hum pipe his land in the entrance of our site

Dear Sir,

On yesterday the kishkinta owner did hum pipe for storm water drain in his place but not
connected with the existing culvert.

https://mail.google.com/mail/u/0/?ik=b65c6c049c&view=pt&search=all&permthid=thread-f: 18593737 13531536056 &simpl=msg-f:18593737135315...  2/7



3/11/26, 7:26 PM Gmail - Fwd: FW: kishkir? olvg lay a hum pipe his land in the entrance of our site

The local panchayat office formed a Flooding team with that RI, VAO, Panchayat
president and team,

BDO, ABDO, Zonal officers team.

Today the above said dignities are came and visited our site asked us to ready to connect
option for kishkinta owner who has laid the hum pipe.

Further they want to discuss with Thasildhar during flooding will be going to use for rain
water go out smoothly.

As per their direction we did make an arrangement for storm water drain.

Regards

K Mohamed Ali

From: Mohamed Ali K [mailto:mohamedali.k@urbanrise.in]

Sent: Friday, October 24, 2025 8:25 PM

To: 'Sukanand P C Liaison'

Cc: 'Ravindranath Singh'; 'Balakumaran S S P S'; dhinesh.p@urbanrise.in; 'Satheesh
Kumar K Admin'; gunasekaran@urbanrise.in; senthil@urbanrise.in; ‘Shanmugasundaram
D'; 'Sadhik Batcha A'; arumugam@urbanrise.in

Subject: kishkinta owner lay a hum pipe his land in the entrance of our site

Dear sir

https://mail.google.com/mail/u/0/?ik=b65c6c049c&view=pt&search=all&permthid=thread-f: 18593737 13531536056 &simpl=msg-f:18593737135315...  3/7



3/11/26, 7:26 PM Gmail - Fwd: FW: kishkir? 01*/[6 lay a hum pipe his land in the entrance of our site

Today the kishkinta owner came and lay a hum pipe to his land but it's not connected to
our rain water storm in the entrance.

While | had a discussion with VAO and Panchayat president they told me that tomorrow
there is meeting with Govt. officials and village panchayat ward members regarding rain
water storm culvert .

Apart from that there will be a proposal and action plan for rain water stagnant and
blocking area.

Once they finish the meeting | will share their discussion immediately.

Regards

K Mohamed Ali

From: Mohamed Ali K [mailto:mohamedali.k@urbanrise.in]

Sent: Monday, October 20, 2025 5:06 PM

To: 'Sukanand P C Liaison'

Cc: 'Ravindranath Singh'; 'Balakumaran S S P S'; dhinesh.p@urbanrise.in; 'Satheesh
Kumar K Admin'; gunasekaran@urbanrise.in; senthil@urbanrise.in; 'Shanmugasundaram
D", 'Sadhik Batcha A’

Subject: DRO, Tahsildar.Revenue Inspector,VAO visit on 18th Oct and 19th Oct 2025 -5
culvert visit

Dear sir,

https://mail.google.com/mail/u/0/?ik=b65c6c049c&view=pt&search=all&permthid=thread-f: 18593737 13531536056 &simpl=msg-f:18593737135315...  4/7



3/11/26, 7:26 PM Gmail - Fwd: FW: kishkir? oT/ﬂ7r lay a hum pipe his land in the entrance of our site

On 18" October without prior information In &nbsp;OPUS96 kishkindha Tambaram site
DRO, Tahsildar.Revenue Inspector,

VAO are came and checked in our site 5 rain water culverts with them Sadhik Batcha A
QS Manager, Arumugam Asst Manager surveyor,Dharamabalan Manager,Muthu Kumaran
B Asst Manager,Rajendran CSO (Rtd Sl) Technical Project are accompanied.

Arumugam surveyor has been explained about what are the questions asked by DRO.

They asked us to open the 5 culverts in west side of Village and the same east side also.

We have been highlighted and stated that the kishkinta owner won’t be allow any body in
their land.

We said that from our side it's not possible in east side of our site. Apart from that due to
Diwali holiday we need after

a week time only to do the said assignment.

On 19" October yesterday VAO and his team came and did Drone shoot for east and
west side of our 5 culverts.

He asked me to provide approval layout hard copy and NOC details.

https://mail.google.com/mail/u/0/?ik=b65c6c049c&view=pt&search=all&permthid=thread-f: 18593737 13531536056 &simpl=msg-f:18593737135315...  5/7



3/11/26, 7:26 PM Gmail - Fwd: FW: kishkir? 0]«/8 lay a hum pipe his land in the entrance of our site

This is for your information.

Regards

K Mohamed Ali

From: Mohamed Ali K [mailto:mohamedali.k@urbanrise.in]

Sent: Friday, November 22, 2024 4:15 PM

To: sukanand.pc@urbanrise.in

Cc: 'Ravi singh'; balakumaran@urbanrise.in; murali@urbanrise.in; 'Dhinesh P HR';
adminsatheesh@urbanrise.in; gunasekaran@urbanrise.in; 'Kamal Raja Lingam P;
senthil@urbanrise.in

Subject: DRO, Panchayat President, Vice President ,VAO ,Revenue Inspector visit today

Dear Sir

On yesterday night exactly at 19.00 hrs. Sriperumbudur Thasildhar, District Revenue
officer are came and visited our site entrance had some discussion and they are not
reveal anything to me.

After their departure our area Inspector came and had a discussion with us there is a
complaint against from Loyola school officio regarding rain water blocking from our side.

| came to know the Kishkinta Owner gave a pressure to Loyola school officio
,Sriperumbudur Thasildhar,District Revenue officer , Varadarajapuram village President,
Vice President regarding rain water blocking from our side.

Today at 13.00hrs the DRO, Panchayat President, Vice President ,VAO ,Revenue
Inspector are came and visited our site entrance asked as to lay full culvert including
Kishkinta land to way out rain water smoothly.

Later on Panchayat president ,Vice president are visited inside of our site and checked
storm water drain and two culvert .

This is for your information.
https://mail.google.com/mail/u/0/?ik=b65c6c049c&view=pt&search=all&permthid=thread-f: 18593737 13531536056 &simpl=msg-f:18593737135315...  6/7



3/11/26, 7:26 PM Gmail - Fwd: FW: kishkir? o]vg lay a hum pipe his land in the entrance of our site

Regards

K Mohamed Ali

https://mail.google.com/mail/u/0/?ik=b65c6c049c&view=pt&search=all&permthid=thread-f: 18593737 13531536056 &simpl=msg-f:18593737135315...  7/7
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CHENNAI METROPOLITAN DEVELOPMENT AUTHORITY AN N EXU RE R23
Thalamuthu Natarajan Building, No.1, Gandhi Irwin Road, Egmore,

Chennai - 600 008
Phone : 28414855 Fax: 91-044-28548416 247
E-mail: mscmda@tn.gov.in Web site: www.cmdachennai.gov.in

AREA PLAN UNIT
ACKNOWLEDGEMENT

SBC No. : CMDA/PP/HRB/S/0727/2025
Online Receipt No. : CMDA/PP/Ch/19804/2025
Date : 03/09/2025

1. Name of the applicant with address : Alliance Infrastructure Pvt Ltd

Door No.:36/1, Plot No.:1,
Address:Chennai,
Kotturpuram.

2. Proposal at: Door No:S.NO.474,
Plot No:0,
Abutting Road Name:18M WIDE ROAD,
Address1:Kishkinda Layout Road,
Tambaram,
Chennai,
600044

3. Type of Application : Planning Permission

4. ProposalType : Building

5. Survey No. details :

Sno. New NFTV\.' ‘.SUb Old Survey Ol.d.SUb Block No Village Taluka District
Survey No| Division No. Divison
1 340 1 Nii - [VARATHARAJAPURA K UNDRATHUR Kancheepuram
2 340 2 Nil VARATHA,\'}AJAPURA KUNDRATHUR Kancheepuram
3 473 1 PART Nil VARATHASAJAPURA KUNDRATHUR Kancheepuram
4 474 |1APART|  Nil VARATHAI\F;AJAPURA KUNDRATHUR Kancheepuram
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5 474 |1BPART|  Nil VARATHA,\'}AJAPURA KUNDRATHUR Kancheepuram
6 475 1A PART Nil VARATHA'GAJAPURA KUNDRATHUR Kancheepuram
7 480 | 1PART| N |VARATHARAJAPURALkynpRATHUR Kancheepuram
8 480 3A Nil - [VARATHARAJAPURA K UNDRATHUR Kancheepuram
9 480 3B Nil VARATHA,\'}AJAPURA KUNDRATHUR Kancheepuram
10 480 4A1 Nil VARATHASAJAPURA KUNDRATHUR Kancheepuram
11 480 4A2 Nil - [VARATHARAJAPURA K UNDRATHUR Kancheepuram
12 481 |1PART|  Nil VARATHA,\'}AJAPURA KUNDRATHUR Kancheepuram
13 481 2 PART Nil VARATHA“F;AJAPURA KUNDRATHUR Kancheepuram
14 483 [1APART| N |VARATHARAJAPURAL kynpRATHUR Kancheepuram
15 483 |1BPART|  Nil VARATHA,\'}AJAPURA KUNDRATHUR Kancheepuram

Building details :

Sl.No. | Cur/Pro Block No. / Floor Usage-Sub usage No. Dyvell Dwelling Type | Extent

Name unit

1 P BLOCK A Stilt Floor - 0 Parking-Cars/Two Wheelers 0 378.2

2 P BLOCK A First Floor - 1 Residential-Residential 11 Multi Dwelling [1040.21

3 P BLOCK A - Residential-Residential 156 Multi Dwelling [14193.01

2:3;4:5:6;7:8;9;10;
11;12;13;14

4 P BLOCK B Basement Floor - -2 [Parking-Cars/Two Wheelers 0 6055.16

5 P BLOCK B Basement Floor - -1 |Parking-Cars/Two Wheelers 0 26856.27

6 P BLOCK B Stilt Floor - 0 Parking-Cars/Two Wheelers 0 246.3

7 P BLOCK B First Floor - 1 Residential-Residential 10 Multi Dwelling (1013.18
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8 |p BLOCK B - ResidgAid-@}sidential 143 Multi Dwelling |13585.52
2:3:4:5:6;7:8:9:;10;
11;12;13;14
9 P BLOCK C Stilt Floor - 0 Parking-Cars/Two Wheelers 0 390.99
10 P BLOCK C First Floor - 1 Residential-Residential 12 Multi Dwelling |757.29
11 P BLOCK C - Residential-Residential 169 Multi Dwelling [10354.11
2;3;4,5;6;7,8;9;10;
11;12;13;14
12 P BLOCK D Stilt Floor - 0 Parking-Cars/Two Wheelers 0 445.96
13 P BLOCK D First Floor - 1 Residential-Residential 19 Multi Dwelling [1761.48
14 P BLOCK D - Residential-Residential 260 Multi Dwelling [23488.4
2;3;4;5;6;7;8;9;10;
11;12;13;14
15 P BLOCK E Stilt Floor - 0 Parking-Cars/Two Wheelers 0 388.78
16 P BLOCKE First Floor - 1 Residential-Residential 19 Multi Dwelling [1665.95
17 P BLOCK E - Residential-Residential 260 Multi Dwelling |22039.55
2;3;4;5;6;7;8;9;10;
11;12;13;14
18 P BLOCK F Stilt Floor - 0 Parking-Cars/Two Wheelers 0 336.9
19 P BLOCK F First Floor - 1 Residential-Residential 10 Multi Dwelling [1000.37
20 P BLOCK F - Residential-Residential 143 Multi Dwelling [13689.13
2;3;4;5;6;7;8;9;10;
11;12;13;14
21 P BLOCK G Stilt Floor - 0 Parking-Cars/Two Wheelers 0 371.37
22 P BLOCK G First Floor - 1 Residential-Residential 16 Multi Dwelling [1470.49
23 P BLOCK G - Residential-Residential 221 Multi Dwelling [19595.16
2;3;4;5;6;7;8;9;10;
11;12;13;14
24 P BLOCKH Ground Floor - 0 Others-Association room 0 1075.16
25 P BLOCKH First Floor - 1 Others-Gym 0 912.58
26 P BLOCKH General Floor-2  [Others-Gym 0 725.29
Document Details :
Old New .| Extent .
Sno. Village Doc-Source/ Date Block | Ward [Survey|Survey Subdiv. in Previous | - Present Remarks
Type/No. No. Owner Owner
No. No. Sq.Mts
1 VARATHAR |Sale Deed 11/11/2011 [Nil;Nil; 483/1B 40500|Navodaya|KGS
AJAPURAM Nil;Nil; PART Mass Developers
Nil;Nil; Entertaiin [Limited
Nil;Nil ments Pvt
Ltd
2 VARATHAR|Sale Deed 31/01/2024 |Nil;Nil; 483/1B 33542|Vees Urbanrise
AJAPURAM Nil;Nil; PART Propertie |constructio
Nil s Limited |n pvt Itd
3 VARATHAR|Sale Deed 11/11/2011 |Nil 483/1B 2064|Anita KGS
AJAPURAM PART kumaran |Developers
Limited
4 VARATHAR |Sale Deed 29/08/2023 |Nil;Nil; 483/1B 41188.|Vees Urbanrise
AJAPURAM Nil;Nil; PART 26|Propertie |constructio
Nil;Nil; s Limited |n pvt Itd
Nil;Nil
5 VARATHAR|Sale Deed 14/07/2008 |Nil 483/1B 4168|Suganthi [KGS
AJAPURAM PART Developers
Limited
6 VARATHAR |Sale Deed 25/05/2008 |Nil;Nil; 483/1B 3318|Navodaya|KGS
AJAPURAM Nil;Nil PART Mass Developers
Entertain |Limited
ments Pvt
Ltd
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Yours faithfully,

NOTE: This is computer generated letter, doesn't require any manual signatures.
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BEFORE THE HON’BLE
NATIONAL GREEN
TRIBUNAL SOUTHERN
ZONAL BENCH AT
CHENNAI

APPEAL NO. 35 of 2025

G. MOHANA PRIYA

And 3 ors.
...Appellants
Vs
TAMIL NADU STATE
ENVIRONMENT IMPACT
ASSESSMENT AUTHORITY
(SEIAA)
And 4 ors.
...Respondents

TYPESET OF PAPERS FILED BY
RESPONDENTS 3-5

RUKMANI VENUGOPALAN
(MS 2380/2017)
Counsel for Respondent Nos.
3-5
9962738682
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